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CA 1832/2004 .
TIA 1561/ 04
New Delhi this the 17" day of April, 2006,
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Hen'bie Shi Shanker Raiv Member (1)

it the order passed by the Tribunal in OA 2084/2004 in the case of B.P.
Bhardwaj and Cthers Vs. Union of india and Cthars on 03.10.2005 in respect of
emplovees of Unit Run Canteens and their grievances relating to the conditions
of service, it had been directed to constitute a commitiee fo consider the
demands and do the neadful within a period of two months from the date of
receipt of the recommendations of the commitiee. In the light of above
applicants, who are aiso empioyees of Unit Run Canteens are entitied to the

[)

same benefits as have been granted to applicants in OA 2084/2004 in the light of

>

ecision of the Apex Couri in Union of india & Others Vs. M. Aslam & Others

o

he

Civil Appeal No.1038-1043 of 1999 whereby the respondents were at liberty to

revise thewr own service conditions. On Tinalisation of the service conditions as

4

per decision of M. Aslam (supra), the respondents shall consider and accard the

neneiits as prayed for by ihe appiicanis in the oresenit OA. With this observation,

b
TA stands disposed of. /1A 15 allowe d.
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